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Supreme Court   [6] 

Flipkart India (P) Ltd. v. MARC Enterprises (P) Ltd., (Surya Kant, C.J. and Joymalya Bagchi, J.), 

2026 SCC OnLine SC 878 

Jennifer Messias v. Leonard G Lobo, (K.V. Viswanathan and S.V.N. Bhatti, JJ.), 2026 SCC OnLine 

SC 882 

Mahadevanna D.M. v. State of Karnataka, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC 

OnLine SC 880 

S. Rajaseekaran v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 

877 

State of Odisha v. Sreepati Ranjan Dash, (Dipankar Datta and Augustine George Masih, JJ.), 2026 

SCC OnLine SC 879 

Syed Iftikhar Andrabi v. National Investigation Agency, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 

2026 SCC OnLine SC 881 

  

Allahabad High Court   [285] 

Aamir Khan v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 4770 

Abhishek Yadav v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 4773 

Agarwal Steels v. Commr., (Piyush Agrawal, J.), 2025 SCC OnLine All 8185 

Ajay Pratap Yadav v. Ramesh Chandra Yadav, (Manish Kumar Nigam, J.), 2026 SCC OnLine All 

4949 

Ajay Yadav v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 4906 

Ajinder Singh v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 4939 

Ajnara Realtech Ltd. v. State of U.P., (Shekhar B. Saraf and Kshitij Shailendra, JJ.), 2025 SCC 

OnLine All 8202 

Akash Singh v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 4857 

Akash Verma v. State of U.P., (Rajesh Singh Chauhan and Syed Qamar Hasan Rizvi, JJ.), 2026 

SCC OnLine All 4914 

Akil Ahmad v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 4856 

Akramulla v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 4876 

Akshat Travels Solutions v. State of U.P., (Jaspreet Singh, J.), 2025 SCC OnLine All 8437 

Alfiya Bano Minor v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 4921 

Allauddin v. State of U.P., (J.J. Munir and Achal Sachdev, JJ.), 2026 SCC OnLine All 4889 

Amit Kumar Tripathi v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 4937 

Amresh Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 4831 

Anant Pandey v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 4858 

Aniket Prajapati v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 4787 

Anju Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 4769 

Ankit Kumar Yadav v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 

4913 

Ankit Rajput v. Union of India, (Manoj Bajaj, J.), 2025 SCC OnLine All 8263 

Ankit Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 4836 
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APL Apollo Tubes Ltd. v. Commr., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine 

All 8252 

Archana Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 4783 

Arif v. State of U.P., (J.J. Munir and Achal Sachdev, JJ.), 2026 SCC OnLine All 4890 

Arora Auto Center v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 8349 

Arun Yadav v. State of U.P., (Shekhar B. Saraf and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 4871 

Asgar Ali v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 4948 

Ayansh v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 4924 

Ayush Singh v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 4874 

Azeem v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 4764 

Badri v. Collector Varanasi, (Sandeep Jain, J.), 2026 SCC OnLine All 4919 

Balendra Kushwaha v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 

4895 

Bhagwati Devi v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 4789 

Bhaiyalal Contractors v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8701 

Bharat Ram Agarwal v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4791 

Bhuvaneshwar Prasad v. State of U.P., (Ajit Kumar and Arun Kumar, JJ.), 2026 SCC OnLine All 

4954 

Bijendra v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 4827 

Birds RO System (P) Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8455 

Birendra Kumar v. State of U.P., (J.J. Munir and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 

4887 

Birendra v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 4959 

Bp Oil Mills Ltd. v. Commr., (Piyush Agrawal, J.), 2025 SCC OnLine All 8456 

Brajesh Kumar v. State of U.P., (Ajit Kumar and Arun Kumar, JJ.), 2026 SCC OnLine All 4953 

Brijendra Kumar Mishra v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 4807 

Chandan v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 4790 

Chandani v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 4965 

Chandrajeet Yadav v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 8700 

Chaturvedi General Order Supp. v. Commr., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8304 

Committee of Management, Shri Vaishnay Harihar Vidya Sabha v. State of U.P., (Siddharth 

Nandan, J.), 2026 SCC OnLine All 4957 

Cross Wheels Auto (P) Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8470 

Daya Shankar Sonkar v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine 

All 4908 

Dev Associates v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8409 

Devendra Kumar Singh v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC 

OnLine All 8237 

Dharmendra v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 4820 

Dilip v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4778 



 - 6 - 

© EBC Publishing Pvt Ltd 

Elixir Infra Corpn. v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC 

OnLine All 8341 

Enkay Exports India (P) Ltd. v. Sachin Rajput, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 

4805 

Eppel Tone Engineers (P) Ltd. v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 

SCC OnLine All 8303 

Farhan Khan v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4798 

Gangotri Engineers v. State of U.P., (Shekhar B. Saraf and Prashant Kumar, JJ.), 2025 SCC OnLine 

All 8467 

Ghar Bharan v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 4878 

Girija Devi v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 4950 

Gospell Press v. State of U.P., (Shekhar B. Saraf and Prashant Kumar, JJ.), 2025 SCC OnLine All 

8452 

Govind Bahadur Singh v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 4782 

Gyan Kumar v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All 

4963 

Hardwarilal & Sons (P) Ltd. v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 

SCC OnLine All 8251 

Harikesh Saroj v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 4810 

Hariom v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 4850 

Himanshu Chauhan v. State of U.P., (Siddharth and Divesh Chandra Samant, JJ.), 2026 SCC 

OnLine All 4923 

Inbox Media (P) Ltd. v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC 

OnLine All 8181 

Integra Micro Systems (P) Ltd. v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8173 

Integrated Tech9labs (P) Ltd. v. State of U.P., (Piyush Agrawal, J.), 2026 SCC OnLine All 4969 

Ishrat Yar Khan v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 4909 

Jagjit Enterprises (P) Ltd. v. State of U.P., (Jaspreet Singh, J.), 2025 SCC OnLine All 8463 

Jai Shree Traders v. State of U.P., (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 SCC 

OnLine All 9936 

Jain Distributors v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8184 

Jambudwip Exports & Imports Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 

8196 

Jameer v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 4859 

Jitendra Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 4779 

Jitendra Kumar v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 4882 

K.M.R. International v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC 

OnLine All 8428 

Kafeel v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 4775 

Kailasho Devi v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 4945 

Kamini Soni v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 4910 
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Kanhaiya Traders v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine 

All 8305 

Kapil v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 4851 

Kaptan Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 4786 

Karan Singh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 4848 

Karmvir v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 4839 

Katyani Metals v. Union of India, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 

SCC OnLine All 4970 

Kent Cables (P) Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8406 

Kesarwani v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8363 

Kesh Babu Construction Co. v. State of U.P., (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 

SCC OnLine All 9921 

Khizar Gaus v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4799 

Kisan Brick Field v. State of U.P., (Jaspreet Singh, J.), 2025 SCC OnLine All 8450 

Kishori Devi v. State of U.P., (Shekhar B. Saraf and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 4872 

Krishna Mohan Tiwari v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 4951 

Krishnawati v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 4811 

Lajjaram v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 4847 

Lalitpur Power Generation Co. Ltd. v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine 

All 8257 

Lallan v. State of U.P., (Rajesh Singh Chauhan and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 

4812 

Laltesh v. State of U.P., (J.J. Munir and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 4891 

Laskin Engineering (P) Ltd. v. State of U.P., (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 

SCC OnLine All 9938 

Lavkush v. State of U.P., (J.J. Munir and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 4868 

Laxmi Devi v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 4828 

M.S.P. Trading Co. v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8242 

M.Y. Ent Bhatta v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine 

All 8473 

Maa Tara Enterprises v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8362 

Maa Vindhyavasini Tobacco (P) Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 

8429 

Mahesh Fashion v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8430 

Mahroof v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 4819 

Mahshar Ali v. Addl. Commissioner, (Pankaj Bhatia, J.), 2026 SCC OnLine All 4962 

Malti Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 4844 

Mamta Shukla v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 4961 

Mandhata Pandey v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4777 

Mangru v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 4824 
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Manjeet v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 4849 

Manoj Diwevdi Managing Director v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 4774 

Manoj Kumar Dixit v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 4771 

Masood Ahmad Khan v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 4768 

Maya Ram v. Sudha Yadav, (Saurabh Lavania, J.), 2026 SCC OnLine All 4804 

Mayank Prakash v. State of U.P., (Ajit Kumar and Arun Kumar, JJ.), 2026 SCC OnLine All 4952 

Mishri Lal v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 4817 

Mohammad v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 4834 

Mohd Firoj v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 4826 

Mohd. Shoaib Quraishi v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 

2026 SCC OnLine All 4972 

Monu v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 4846 

Mukesh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4796 

Mustard Clothing Co. (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2024 

SCC OnLine All 9923 

Nagendra Yadav v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 

4901 

Nagina International v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC 

OnLine All 8324 

Namrata Singh v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 4958 

Narendra v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 4940 

Nasreen Bano v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 4880 

Nauraj v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 4920 

Naveen Rathi v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 4818 

Navneet Kumar v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 4930 

Nec Electronics Corpn. v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC 

OnLine All 8340 

Neeraj Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4802 

Neokraft Global (P) Ltd. v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC 

OnLine All 8243 

Nihal Ali v. State of U.P., (Shekhar B. Saraf and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 4869 

Nippon Tubes Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8431 

Noorjahan v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 4893 

Om Enterprises v. Commr., (Piyush Agrawal, J.), 2025 SCC OnLine All 8453 

Om Food Manufacturing Center v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 

SCC OnLine All 5714 

Opusing Information Services (P) Ltd. v. Commissioner, (Saumitra Dayal Singh and Swarupama 

Chaturvedi, JJ.), 2026 SCC OnLine All 4971 

Pankaj Kumar Jaiswal v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 

2026 SCC OnLine All 4956 
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Parvesh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 4864 

Pawan Kumar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 4833 

Phoolchand v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 4855 

Pooja v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 4911 

Pradeep Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 4829 

Prafull Shardaprasad Yadav v. State of U.P., (Shekhar B. Saraf and Pramod Kumar Srivastava, 

JJ.), 2026 SCC OnLine All 4873 

Prakhar Bajpai v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 4830 

Pramod Kumar Jain v. CIT, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine All 

8318 

Pramod Kumar v. Union of India, (Manju Rani Chauhan, J.), 2026 SCC OnLine All 4933 

Praveen Kumar Yadav v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 4763 

Praveen Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4792 

Praveen Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 4803 

Preeti Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 4852 

Prem Kumar Mishra v. State of U.P., (Shekhar B. Saraf and Pramod Kumar Srivastava, JJ.), 2026 

SCC OnLine All 4884 

Progressive Assn. of Parents Awareness Papa v. State of U.P., (Siddharth Nandan, J.), 2026 SCC 

OnLine All 4960 

Prostar M Info Systems Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8458 

Puneet Kesharwani v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8178 

Raghuvansh Agro Farms Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8487 

Raghvendra Rawat v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 4785 

Rahul Tripathi v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 4781 
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Rajat Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 4766 

Rajesh Bothra v. CBI, (Rajeev Singh, J.), 2026 SCC OnLine All 4862 
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Rajneesh Upadhyay v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 4788 

Rajnish v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All 

5712 

Ram Chander v. Collector, (Sandeep Jain, J.), 2026 SCC OnLine All 4916 

Ram Janam Verma v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 

4823 

Ram Kishore v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 4938 

Ram Kishore v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 4907 

Ram Lal Rajak v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 4931 

Ram Milan Singh v. Addl. Commissioner Judicial Second Lko Mandal, (Pankaj Bhatia, J.), 2026 

SCC OnLine All 4941 

Ram Shankar Patel v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 4808 



 - 10 - 

© EBC Publishing Pvt Ltd 

Ram Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 4825 

Raman Metal Works v. Commr., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 8300 

Ramautar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 4845 

Ramavati v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 4832 
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